
 

 

CENTRAL ADMINISTRATIVE TRIBUNAL 
PRINCIPAL BENCH: NEW DELHI 

 
C.P. No. 111/2017 in 
O.A. No. 3499/2017 

 

New Delhi, this the 16th day of April, 2018 

 
HON’BLE MR. V.  AJAY KUMAR, MEMBER (J) 

HON’BLE MS. NITA CHOWDHURY, MEMBER (A) 
 
 
1. Sh. Pawan Kumar, 
 Aged 56 years, 
 S/o Shri Kartar Singh, 
 R/o A/165, Gali No.7, 
 Meet Nagar, Delhi. 
 
2. Sh. Som Dutt, 
 Aged about 54 years, 
 S/o Late Agya Ram, 
 R/o 46/I, Varun Enclave, 
 Kondli, Delhi. 
 
3. Sh. Beer Singh, 
 Aged about 58 years, 
 S/o Late Tek Chand, 
 R/o RZ 2075/28, Tolukabad Extn., 
 New Delhi. 
 
4. Sh. Abhai Singh, 
 Aged about 58 years, 
 S/o Late Dhanna Ram, 
 R/o 20/203, Dakshin Puri, 
 New Delhi. 
 
5. Sh. Shishu Pal Singh, 
 Aged about 50 years, 
 S/o Late Ram Singh, 
 R/o 2750/68, E-II Block, 
 Molorband, Badarpur, 
 Delhi. 
 
6. Sh. Naresh Kumar, 
 Aged about 53 years, 
 S/o Late Bhri Ram, 
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 R/o 465, Madan Pur Khadar, 
 Sarita Vihar, New Delhi. 
 
7. Sh. Mahender Kumar, 
 Aged about 55 years, 
 S/o Late Fusan, 
 R/o 461, Madan Pur Khadar, 
 New Delhi. 
 
8. Sh. Ram Bahor, 
 Aged about 52 years, 
 S/o Shri Kashi Deen, 
 R/o L Fst 12/64, Seemapuri. 
 
9. Sh. Om Pal Singh, 
 Aged about 55 years, 
 S/o Sh. Banwari Lal, 
 R/o H.No.16/1163, Sangam Vihar, 
 New Delhi. 
 
10. Sh. Raj Kumar Singh, 
 Aged about 52 years, 
 S/o Late Sodan Singh, 
 R/o 82 Ward No.2, IIIrd Floor, 
 Meherauli, New Delhi. 
 
11. Sh. Ram Kirpal, 
 Aged about 54 years, 
 S/o Late Bhagwan Din, 
 R/o 41, Hedar Pur Village, 
 New Delhi. 
 
12. Sh. Harkesh, 
 Aged about 56 years, 
 S/o Sh. Bhudev Pal, 
 R/o 20/900, Sangam Vihar, 
 Sani Bazar, New Delhi. 
 
13. Sh. Prem, 
 Aged about 55 years, 
 S/o Sh. Roopa, 
 R/o 18/31, Dakshim Puri, 
 New Delhi. 
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14. Sh. Rajender Kumar, 
 Aged about 55 years, 
 S/o Sh. Parmatama Ram, 
 R/o 6664, Nabi Karim, 

Paharganj, New Delhi. 
 
15. Sh. Balwant Singh, 
 Aged about 53 years, 
 S/o Late Chander Singh, 
 R/o 136, Janta Flats, 
 Vivek Vihar, Delhi. 
 
16. Sh. Sudhir Kumar, 
 Aged 50 years, 
 Late Randir Singh, 
 R/o C-77, Jawahar Park, 
 Delhi. 
 
17. Sh. Hukum Chand, 
 Aged about 58 years, 
 S/o Sh. Het Ram, 
 R/o 473, Devli, New Delhi. 
 
18. Sh. Vimal Singh, 
 Aged about 49 years, 
 S/o Shri Jodh Singh, 
 R/o 1/17, Jal Vihar, 
 New Delhi. 
 
19. Sh. Soban Singh, 
 Aged about 53 years, 
 S/o Shri Thakur Singh, 
 R/o Type 2/40, Jal Vihar, 
 Delhi. 
 
20. Sh. Prem Singh Negi, 
 Aged about 50 years, 
 S/o Sh. Umrao Singh Negi, 
 R/o H.No.1, Tik Khumd, 
 Giri Nagar, Delhi. 
 
21. Sh. Jai Bhagwan, 
 Aged about 52 years, 
 S/o Sh. Hira, 
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 R/o Camp No.3, Jhuggi No.65/25, 
 F Block, Vikaspuri, Delhi. 
 
22. Shri Ramesh Singh, 
 Aged about 48 years, 
 S/o Late Shri Raje Singh, 

R/o B-82, Gali No.3, 
Indira Vihar, Khora Colony, 
New Delhi. 
 

23. Sh. Digamber Singh, 
 Aged about 54 years, 
 Late Maharwan Singh, 
 R/o B-17, Jal Vihar, 
 Lajpat Nagar, New Delhi. 
 
24. Sh. Surender Kumar, 
 Aged about 49 years, 
 S/o Sh. Rajender Saroop, 
 R/o H.No.9, Type-I, 
 Lajpat Nagar, New Delhi. 
 
25. Sh. Satish Kumar, 
 Aged about 52 years, 
 S/o Late Ram Chand, 
 R/o B-309, Hari Nagar, 
 Ashram, New Delhi-110014.                        ..Petitioners 
 
(By Advocate : Shri Pushpinder Yadav) 
 
 

Versus 
 

 

Anil Kumar Singh 
Chief Executive Officer, 
Delhi Jal Board,  
Varunalaya, Phase-II,  
Karol Bagh, Delhi- 110005.                                    ...Respondent 

 
(By Advocate : None) 
 
 

 
 

ORDER (ORAL) 
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By Mr. V. Ajay Kumar, Member (J) 
  

 When this matter is taken up for hearing, learned counsel 

appearing for the petitioners fairly submits that the orders of this 

Tribunal have been complied with. Accordingly, the CP is closed 

and notice is discharged.  

 
 

 

(Nita Chowdhury)                                (V.  Ajay Kumar)    
     Member (A)                 Member (J) 
 
 
/Jyoti / 


